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REFERENCE BY THE SPEAKER

Condemning the bomb blast which occurred outside the High Court of Delhi
causing injuries to several persons and expressing sympathy to victims and
their families

MADAM SPEAKER: Hon. Members, several persons have reportedly been
injured in a bomb blast outside the Delhi High Court. The House expresses its
deep sympathy to the victims and their families.

The House condemns this dastardly act. We expect the Government to give

a Statement shortly.

11.02 hrs.
SUBMISSION BY MEMBERS
Re : Bomb blast outside the Delhi High Court

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, I am sure
that the entire House joins you in expressing similar sentiments over this dastardly
act that has occurred outside the Delhi High Court today morning.

Madam, the entire country — what to talk of only this House — has to
condemn such incidents. I can only say, Madam, that since this incident has just
occurred only a little time back, the Government will try to make a Statement at 12
noon on this point.
3t A pwr Irsartt (MdR): 7RG, o @ "eH & aR # U S fIdr ae @ ©
3R ST AT BT &, H AUDT AIEAT I R WRPR Bl AEGAT I 3T Pl A9 bRl g 3R
9 T & 6 98 g ol 9ot & %@ 21 "edl b IR # 8H Sl W W 2 Al BIC H Wl
qblel UgE &, SR Sl Il &, SUD AIAR U8 U I8l «RS g3l gl Swd febat
DHYTecid Bl § IUHT ITAM 31l T WHa @l 21 oree B b g fafderd @ fateh
# a1 webe R B @ b SR WA BRIATS T DY 99 qP (b YEHAT N AT BR g4
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HeT & HIH ¥ ¥ Bl I $Y g3 8, (bl "SI Bg &, T TIAT 8, SAD! SN &
ard | gy g2 ot 2 f6 Oet R BE R W SEd € 6 ag e e 7 Ol o |
WA 81 S 8, B 8l Bl & BrAre! el Gondl 8, IR Y IWH FeAld < I a9 b
2 3R PIE HAAE T HX 99 T A Sff AHY ARG T F 81 ISR T S| 3T 12
ol a9 & Ty Feq &1 WG BR <1 I8 A% 3R Bl
A g Rig area (AAgR): sregen S 1 oot A q91 dre BT AT T8l Ao ?
A& HBIGAT & ATUDHT A SHAM & Alerl DT HichT (AT S 8, 317 W e | sa aiferg |
t gemm Rig aea : e wRIed, MUY 9 HeAl W §@ Wdhc fhar ok fiar ot @ g
SUY TH WEAd ¢l orrsarvlt |Igd W Welg W AR d1d el ¢l 89 9ed & 9 U faar &l
A SRR GAT A ©l I8 HAT S 99 SRR € SR I 999 H H il | deen drean g b
39 Y H SRR gaU fh nRax fagell mex <o § 99 9 &, gt W BR <d © IR "edl
PR B R I Tl S € T BY I &1 SHBT BRU T 27 $9 WX B4, 3MTDI 3R J¥
T B TR I fIaR BT TfRU| U § 89 BIS IS 8l BT a8 & IR T 8 Bl
HIYU[ ST ATed 21 fdh U &8 e o, 19 W ==t @t S =iy off, searft |eq 7 A
W @ oY, b Rl faag o) ofl, g3 uan e | eI Teb HgAqUl 989 Dbl A B o, 3R
Hed W WEHd B AT A1l I9SD 1S frsarfl |igq 7 989 R 8l PHRAls, I BAA T8l YOI,
oIfehT 3Td SRR lg\&*llmgﬁwa%@ﬂaﬁg@%ﬁWwéﬂgﬁélgwéﬂgﬁ
2, 99 THY B9 e gl IR Wed ¥ dRe-aRe DI gl 8, a9 8, Il H SR, qreR S Al
foraT A A1 oresT TE ORI B B Sredrol St @Y 91 @ AT SIUN-SUBT STl | WS
ared § % oS 39 W # we T8 Fer T AfRy|
3t ¥RE TG (WAYRT): HWEIGH], IMUH, ArsAll S 4, d9a S 7 iR gargd &g St 7 S
®gl, § qaD! I1d A WEAd A DT §| S8l HeAT g8 ©, 98 WM T8l W U fheaHier )
gl 8 w9 AT A g1 A A 2 % 59 Wy 89 A Al 9ga 999§ "edl sal N
TE B A I Sa g9 A8 Bk, 98 WH epd ta fhdHier R gl gafoy ad
AR T AT 9T el B, MY IAW WA TR DY Al SATEl d8aR s

S qdl & WA H U g1 FHAG DA B
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SHRI BASU DEB ACHARIA (BANKURA): Madam, I also associate myself
with the sentiments expressed by Advaniji, Mulayam Singhji and Sharad Yadavyji;
and I also condemn this dastardly attack. It is the concern of the entire country.
As the other leaders have said, I would also request that we should adjourn the
House today to meet at 12 o’clock when the hon. Home Minister will make a

statement. Till then, the House should be adjourned.

st g1 Rig e (GRfl): ASIew, oSl Ydg S9-9dl g9 99 & 41 8s PIC b AT Sl
el T §, ST A Wi T Bt WY, 98 HH B 37 MY, QX e 3R UXN <¥ §9 W
a1 7 e g 5 ¥ 9ed S99 9eAd © [P 8 HAl Sl & Jd19 & 918 8189 Bl AR

T TR IR f&ar S| 59 a¥d &) gcHT 3N 7 8¢, 39 WX I9g Ugd W = ayaaq &Y

o1 8, BH BT TITH BT 1Y | &=are]

2t 3T TIRW M (@) : HBISAT, AU 3R e & |l Tarsi 7 el 818 DI W Sl
TH fawpic garl, e W H sl W Sl ad HEl 8, Sy # ok A% Ul gewd gl # Rk
T d1d DI AR ATYHT IR T BT A AT A1 39 W98 W Ugel W A 8 gl o,
HE BCl 39D UBel faeell A gU © 3R U8 el fcpel g & WA, Uh fhairdier &t gl
R g 2l e oft sdeard) &l 81 w2 ¥ R B 8RR 9F W 81 B Bl U IR W T8
AR <¥ & oy A 81 08 @Ry 3§ B9 gad! Aed] 39 gAK@ Raars orsa1 @iyl 98
AFRIGAT 91 a9 8 [ U AR W I8 89K RIS act e8! © 3R 89 qae!
TR <2 BT YRET BT DR 39 ST & RIAT® 1 AMey| & A urdi SR A 1 8
SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): Madam, on behalf of the

DMK, I associate myself with the hon. leaders of various parties in conveying my
sympathies to those who have been affected in this bomb blast. I think, this
should be condemned in foto. 1 would request the hon. Home Minister to look into
it and take necessary action in this regard.

DR. M. THAMBIDURAI (KARUR): Madam, just now you have informed to the
House that a sad incident has taken place just now in the premises of Delhi High
Court. We are very much concerned about the security of this country. Such

incidents have been happening many times at many places. We have to strongly
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condemn this incident. On behalf of my Party, AIADMK, I also join all my
colleagues to see that these kinds of incidents do not take place in future. We also
express our sympathies to the families of those who have lost their lives in the
incidenat happened at Delhi High Court.

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Madam Speaker, I
request you to grant permission to speak from here.

On behalf of Shiromani Akali Dal, I also condemn the incident that has
taken place and that is taking place. I totally agree with Advani-ji that it would not
be appropriate that we go around our usual business when certain people are
losing their lives. So, I would also request you that until the Home Minister makes
a statement and we come across some more information, we must show our

sympathy with what is happening.

N TG AR F@A: AIY Y WRIGH], I WK HRed A Y8 WA Al¢ RS qof
JRTA S| G e Bt Wael & weAor § ff mud Wi 39 91 # wnfier |iar g % sy
I I TP D [l & Bl HrIars! I R |

MADAM SPEAKER: The House stands adjourned to meet again at 12.30 p.m.

11.11 hrs

The Lok Sabha then adjourned till thirty minutes past
Twelve of the Clock.


cs
fd. By c1
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12.30 hrs
The Lok Sabha re-assembled at Thirty minutes past Twelve of the Clock.
(Mr. Deputy-Speaker in the Chair)
MR. DEPUTY-SPEAKER: Papers to be laid on the Table.

PAPERS LAID ON THE TABLE

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): On behalf of Shri S.M. Krishna, I beg to
lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Ha; Committee of India for the year 2009-2010, alongwith
Annual Accounts.
(1i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Haj Committee of India for
the year 2009-2010.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 5131 /15/11)
THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF
CIVIL AVIATION (SHRI VAYALAR RAVI): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Pawan Hans

Helicopters Limited, New Delhi, for the year 2009-2010.
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(ii)
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Annual Report of the Pawan Hans Helicopters Limited, New Delhi,
for the year 2009-2010, alongwith Audited Accounts and comments

of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 5132 /15/11)

(3) A copy of the Memorandum of Understanding (Hindi and English versions)

between the Pawan Hans Helicopter Limited and the Ministry of Civil Aviation

for the year 2011-2012.

(Placed in Library, See No. LT 5133 /15/11)

(4) A copy each of the following Notifications (Hindi and English versions)

under Section 53 of the Airports Economic Regulatory Authority of India Act,

2008:-
(1)

(i)

(iii)

The Airport Economic Regulatory Authority, Appellate Tribunal
(Forms for Application and Appeal and Fee) Rules, 2010 published
in Notification No. G.S.R. 702(E) in Gazette of India dated the 25™
August, 2010, together with a corrigenda thereto published in
Notification No. G.S.R. 389(E) dated 19" May, 2011 and
Notification No. G.S.R. 436(E) dated 7" June, 2011.

The Airport Economic Regulatory Authority, Appellate Tribunal
(Salaries and Allowances and other Terms and Conditions of Service
of the Chairperson and other Members) Rules, 2011 published in
Notification No. G.S.R. 588(E) in Gazette of India dated the 29"
July, 2011.

The Ministry of Civil Aviation, Airports Economic Regulatory

Authority Employees (number of posts and conditions of service)
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Rules, 2011 published in Notification No. G.S.R. 589(E) in Gazette
of India dated the 29" July, 2011.
(5) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (i) of (4) above.
(Placed in Library, See No. LT 5134 /15/11)
THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): I beg to lay on
the Table a copy of the Report (Hindi and English versions) of the Comptroller
and Auditor General of India-Union Government (Commercial) (No. 9 of 2011-
12) (Performance Audit) — Coal India Limited Corporate Social Responsibility
under Article 151(1) of the Constitution.
(Placed in Library, See No. LT 5135 /15/11)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): I beg to lay on the Table
a copy each of the following Notifications (Hindi and English versions) under sub-
section (2) of Section 3 of the All India Services Act, 1951:-

(1) The All India Services (Death-Cum-Retirement Benefits) Amendment
Rules, 2011 published in Notification No. G.S.R. 585(E) in Gazette of India dated
the 28" July, 2011.

(2) The All India Services (Death-Cum-Retirement Benefits) Second
Amendment Rules, 2011 published in Notification No. G.S.R. 612(E) in Gazette
of India dated the 9™ August, 2011.

(3)  The Indian Administrative Service (Recruitment) Amendment Rules, 2010
published in Notification No. G.S.R. 151 in Gazette of India dated the 21% May,
2011.

(4) The Indian Police Service (Recruitment) Amendment Rules, 2010
published in Notification No. G.S.R. 152 in Gazette of India dated the 21% May,
2011.
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(5) The Indian Forest Service (Recruitment) Amendment Rules, 2010
published in Notification No. G.S.R. 153 in Gazette of India dated the 21% May,
2011.

(Placed in Library, See No. LT 5136 /15/11)
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): I beg to lay on the

Table:-
(D

2)

€)

(1)

(i)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Gandhinagar, Ahmedabad, for the
year 2008-2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology

Gandhinagar, Ahmedabad, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(1)

(i)

(iii)

(Placed in Library, See No. LT 5137 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sardar Vallabhbhai National Institute of Technology, Surat, for
the year 2009-2010.

A copy of the Annual Accounts (Hindi and English versions) of
the Sardar Vallabhbhai National Institute of Technology, Surat,
for the year 2009-2010, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Sardar Vallabhbhai National
Institute of Technoloy, Surat, for the year 2009-2010.

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 5138 /15/11)
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A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Jalandhar, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology, Jalandhar, for the year 2009-2010.

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

7 O

(i)

(Placed in Library, See No. LT 5139 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology Hazratbal, Srinagar, for the
year 2009-2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology Hazratbal, Srinagar, for the year 2009-2010.

(8) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (7) above.

©® O

(i)

(Placed in Library, See No. LT 5140 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Hamirpur, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of

Technology, Hamirpur, for the year 2009-2010.
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(10)

(11)

(12)

(13)

(14)

19

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (9) above.

(i)

(ii)

(Placed in Library, See No. LT 5141 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UT of Daman & Diu, Silvassa, for the
year 2008-2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UT of
Daman & Diu, Silvassa, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (11) above.

(i)

(iii)

(Placed in Library, See No. LT 5142 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
National Bal Bhavan, New Delhi, for the year 2009-2010.

A copy of the Annual Accounts (Hindi and English versions) of
the National Bal Bhavan, New Delhi, for the year 2009-2010,
together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Bal Bhavan, New

Delhi, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 5143 /15/11)
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(15) A copy of the Annual Accounts (Hindi and English versions) of the
Central University of Gujarat, Gandhinagar for the year 2008-2009,
together with Audit Report thereon.

(16) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (15) above.

(Placed in Library, See No. LT 5144 /15/11)

(17) A copy of the Annual Accounts (Hindi and English versions) of the
Central University of Gujarat, Gandhinagar for the year 2009-2010,
together with Audit Report thereon.

(18) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (17) above.

(Placed in Library, See No. LT 5145 /15/11)

(19) (1) A copy of the Annual Report (Hindi and English versions) of the
Gujarat Mahila Samakhya Society, Ahmedabad, for the year
2008-2009, alongwith Audited Accounts.
(il)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Gujarat Mahila Samakhya
Society, Ahmedabad, for the year 2008-2009.
(20)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (19) above.

(Placed in Library, See No. LT 5146 /15/11)

(21) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Information Technology, Allahabad, for the year
2009-2010, together with Audit Report thereon.
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(22)

(23)

(24)

(25)

(26)

(27)

21

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (21) above.

(i)

(ii)

(Placed in Library, See No. LT 5147/15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UEE Mission, Delhi, for the year 2006-
2007, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UEE
Mission, Delhi, for the year 2006-2007.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (23) above.

(1)

(i)

(Placed in Library, See No. LT 5148 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UEE Mission, Delhi, for the year 2009-
2010, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UEE
Mission, Delhi, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (25) above.

(1)

(Placed in Library, See No. LT 5149 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Maharashtra Prathmik Shikshan Parishad, Mumbai, for the year
2008-2009, alongwith Audited Accounts.
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(28)

(29)

(30)

€2))

(ii)

22

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maharashtra Prathmik

Shikshan Parishad, Mumbai, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (27) above.

(i)

(iii)

(Placed in Library, See No. LT 5150/15/11)

A copy of the Annual Report (Hindi and English versions) of the
National Council for Teacher Education, New Delhi, for the year
2009-2010.

A copy of the Annual Accounts (Hindi and English versions) of
the National Council for Teacher Education, New Delhi, for the
year 2009-2010, together with Audit Report thereon.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Council for Teacher

Education, New Delhi, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (29) above.-

(1)

(i)

(Placed in Library, See No. LT 5151 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi Indian Institute of Management, Shillong, for the
year 2009-2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi Indian Institute

of Management, Shillong, for the year 2009-2010.
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(36)

(37)
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (31) above.

(i)

(i)

(Placed in Library, See No. LT 5152 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Central University of Orissa, Bhubaneswar, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Orissa,

Bhubaneswar, for the year 2009-2010, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (33) above.

(ii)

(Placed in Library, See No. LT 5153 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Gujarat Mahila Samakhya Society, Ahmedabad, for the year
2007-2008, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Gujarat Mahila Samakhya
Society, Ahmedabad, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (35) above.

(1)

(Placed in Library, See No. LT 5154 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Kerala Mahila Samakhya Society, Trivandrum, for the year

2008-2009, alongwith Audited Accounts.
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(39)

(40)

(41)

(42)

(ii)
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Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kerala Mahila Samakhya

Society, Trivandrum, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (37) above.

(1)

(i)

(Placed in Library, See No. LT 5155 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
State Mission Authority Sikkim, Gangtok, for the year 2009-
2010, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the State Mission Authority

Sikkim, Gangtok, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (39) above.

(1)

(i)

(Placed in Library, See No. LT 5156 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Central University of Bihar, Patna, for the years 2008-2009 and
2009-2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Bihar,

Patna, for the years 2008-2009 and 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (41) above.

(Placed in Library, See No. LT 5157 /15/11)
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(44)

(45)

(46)

(47)

(1)

(i)

(iii)
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A copy of the Annual Report (Hindi and English versions) of the
Central University of Punjab, Bathinda, for the years 2008-2009
and 2009-2010.

A copy of the Annual Accounts (Hindi and English versions) of
the Central University of Punjab, Bathinda, for the years 2008-
2009 and 2009-2010, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of Punjab,

Bathinda, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (43) above.

(i)

(Placed in Library, See No. LT 5158 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi University, Rono Hills, for the year 2009-2010,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi University,

Rono Hills, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (45) above.

(i)

(Placed in Library, See No. LT 5159 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management, Calcutta, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
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(49)

(50)

(1)

(52)

(33)
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Government of the working of the Indian Institute of
Management, Calcutta, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (47) above.
(Placed in Library, See No. LT 5160 /15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Bihar Mahila Samakhya Society, Patna, for the year 2009-2010,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bihar Mahila Samakhya
Society, Patna, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (49) above.

(Placed in Library, See No. LT 5161 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Primary Education Development Society of Kerala (Sarva Shiksha
Abhiyan), Thiruvananthapuram, for the year 2009-2010, alongwith
Audited Accounts.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (51) above.

(Placed in Library, See No. LT 5162 /15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru University, New Delhi, for the year 2009-
2010.
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(55)

(56)

(57)

(58)

(39)

27

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru University,
New Delhi, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (53) above.

(Placed in Library, See No. LT 5163/15/11)

A copy of the Annual Accounts (Hindi and English versions) of the
Manipur University, Imphal, for the year 2007-2008, together with
Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (55) above.

(Placed in Library, See No. LT 5164 /15/11)

A copy of the Annual Accounts (Hindi and English versions) of the
Manipur University, Imphal, for the year 2008-2009, together with
Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (57) above.

(Placed in Library, See No. LT 5165 /15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Sikkim University, Gangtok, for the year 2009-2010, alongwith
Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sikkim University, Gangtok,

for the year 2009-2010.
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (59) above.

(i)

(ii)

(Placed in Library, See No. LT 5166 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Uttar Pradesh Mahila Samakhya Society, Lucknow, for the year
2008-2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttar Pradesh Mahila
Samakhya Society, Lucknow, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (61) above.

(1)

(i)

(Placed in Library, See No. LT 5167 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Chhattisgarh Mahila Samakhya Society, Raipur, for the year
2008-2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Chhattisgarh Mahila
Samakhya Society, Raipur, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (63) above.

(1)

(Placed in Library, See No. LT 5168 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Uttarakhand Mahila Samakhya Society, Dehradun, for the year
2008-2009, alongwith Audited Accounts.
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(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttarakhand Mahila
Samakhya Society, Dehradun, for the year 2008-2009.
(66) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (65) above.

(Placed in Library, See No. LT 5169 /15/11)

(67) (1) A copy of the Annual Report (Hindi and English versions) of the
Uttarakhand Mahila Samakhya Society, Dehradun, for the year
2009-2010, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttarakhand Mahila
Samakhya Society, Dehradun, for the year 2009-2010.
(68) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (67) above.
(Placed in Library, See No. LT 5170 /15/11)

(69) (1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abiyan, Puducherry, for the year 2009-2010,
alongwith Audited Accounts.

(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abiyan,
Puducherry, for the year 2009-2010.
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(71)

(72)

(73)

(74)

(75)
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (69) above.

(1)

(i)

(Placed in Library, See No. LT 5171 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Uttar Pradesh Mahila Samakhya Society, Lucknow, for the year
2008-2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abiyan,
Puducherry, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (71) above.

(1)

(i)

(Placed in Library, See No. LT 5172/15/11)

A copy of the Annual Report (Hindi and English versions) of the
Andhra Pradesh Mahila Samatha Society, Secunderabad, for the
year 2009-2010, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Andhra Pradesh Mabhila
Samatha Society, Secunderabad, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (73) above.

(i)

(Placed in Library, See No. LT 5173 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Kerala Mahila Samakhya Society, Trivandrum, for the year

2009-2010, alongwith Audited Accounts.
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(77)

(78)

(79)

(80)
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(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kerala Mahila Samakhya
Society, Trivandrum, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (73) above.

(Placed in Library, See No. LT 5174 /15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UT of Daman & Diu, Silvassa, for the
year 2009-2010, alongwith Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UT of
Daman & Diu, Silvassa, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (77) above.

(Placed in Library, See No. LT 5175 /15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Kozhikode, Kozhikode, for the
year 2009-2010, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Kozhikode, Kozhikode, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (79) above.
(Placed in Library, See No. LT 5176 /15/11)
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(81) A copy of the Annual Accounts (Hindi and English versions) of the
Jawaharlal Nehru University, New Delhi, for the year 2009-2010,
together with Audit Report thereon.

(82)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (81) above.

(Placed in Library, See No. LT 5177 /15/11)

(83) A copy of the Annual Accounts (Hindi and English versions) of the
University of Allahabad, Allahabad, for the year 2009-2010, together
with Audit Report thereon.

(84)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (83) above.

(Placed in Library, See No. LT 5178 /15/11)

(85) (1) A copy of the Annual Report (Hindi and English versions) of the
Tamil Nadu State Mission of Education for all, Chennai, for the
year 2009-2010, alongwith Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Tamil Nadu State Mission of
Education for all, Chennai, for the year 2009-2010.
(86) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (85) above.
(Placed in Library, See No. LT 5179 /15/11)

(87) A copy each of the following Notifications (Hindi and English versions)
under Section 33 of the National Council for Teacher Education Act, 1993:-
(1) The National Council for Teacher Education (Recognition Norms

and Procedure) (Third Amendment) Regulations, 2010 published in
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(iii)

(iv)

v)
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Notification No. F. No. 51-1/2009/NCTE (N&S) in Gazette of India
dated the 26" November, 2010.
(Placed in Library, See No. LT 5180 /15/11)

Notification No. F. 28-11/2011-EE-10 published in Gazette of
India dated the 28" June, 2011 regarding constitution of a High
Powered Commission under the Chairmanship of Hon’ble Justice
(Retd.) J.S. Verma, former Chief Justice of India in pursuance of
the orders of the Hon’ble Supreme Court of India dated 13.05.2011
SLP(C) Nos. 4247 and 4248/2011.

(Placed in Library, See No. LT 5181 /15/11)

S.0. 1548(E) published in Gazette of India dated the 7™ July, 2011,
superseding the National Council for Teacher Education for a
period of six month w.e.f. 7.7.2011.

(Placed in Library, See No. LT 5182 /15/11)

The National Council for Teacher Education (number of persons to
be nominated to the Regional Committee, their term of office and
allowance payable) First Amendment Regulation, 2011 published in
Notification No. F. 51-1/2009/NCTE (N&S) in Gazette of India
dated the 14™ February, 2011.

(Placed in Library, See No. LT 5183 /15/11)

Notification No. F. 47-49/2009/NCTE/CDN published in Gazette of
India dated the 7" February, 2011 regarding termination of Eastern

Regional Committee and nomination of Prof. Manmatha Kundu.
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(88) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (1) of (87) above.
(Placed in Library, See No. LT 5184 /15/11)

(89) A copy of the Statement (Hindi and English versions) explaining
reasons for not laying the Annual Report and Audited Accounts of the
Rajiv Gandhi University for the year 2009-2010 within the stipulated
period of nine months after the close of the accounting year.

(Placed in Library, See No. LT 5185 /15/11)

(90) (1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Foundry and Forge Technology, Ranchi, for
the year 2009-2010, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Foundry
and Forge Technology, Ranchi, for the year 2009-2010.
(91)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (90) above.
(Placed in Library, See No. LT 5186/15/11)

(92) (1) A copy of the Annual Report (Part - I & 1) (Hindi and English
versions) of the University of Delhi, Delhi, for the year 2008-
2009.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Delhi, Delhi, for
the year 2008-2009.
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Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (92) above.

(i)

(ii)

(Placed in Library, See No. LT 5187 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UEE Mission, Delhi, for the year 2007-
2008, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UEE
Mission, Delhi, for the year 2007-2008.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (94) above.

(1)

(i)

(Placed in Library, See No. LT 5188 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Sarva Shiksha Abhiyan UEE Mission, Delhi, for the year 2008-
2009, alongwith Audited Accounts.

Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan UEE
Mission, Delhi, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (96) above.

(1)

(i)

(Placed in Library, See No. LT 5189/15/11)

A copy of the Annual Report (Hindi and English versions) of the
English and Foreign Languages University, Hyderabad, for the
year 2009-2010.

Statement regarding Review (Hindi and English versions) by the
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(101)

(102)

(103)
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Government of the working of the English and Foreign

Languages University, Hyderabad, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (98) above.

(i)

(Placed in Library, See No. LT 5190 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Indian School of Mines, Dhanbad, for the year 2009-2010,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian School of Mines,

Dhanbad, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (100) above.

(i)

(Placed in Library, See No. LT 5191 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Indira Gandhi National Tribal University, Amarkantak, for the
years 2008-2009 and 2009-2010.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indira Gandhi National Tribal
University, Amarkantak, for the years 2008-2009 and 2009-
2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (102) above.

(Placed in Library, See No. LT 5192 /15/11)
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(107)

(108)

(109)
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A copy of the Annual Accounts (Hindi and English versions) of the

Hemwati Nandan Bahuguna Garhwal University, Srinagar Garhwal, for

the year 2009-2010, together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (104) above.

(1)

(i)

(Placed in Library, See No. LT 5193 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
University of Allahabad, Allahabad, for the year 2009-2010.

A copy of the Review (Hindi and English versions) by the
Government of the working of the University of Allahabad,
Allahabad, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (106) above.

(i)

(i)

(Placed in Library, See No. LT 5194 /15/11)

A copy of the Annual Report (Hindi and English versions) of the
Central University of Haryana, Mahendergarh, for the year 2009-
2010, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Central University of

Haryana, Mahendergarh, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (108) above.

(Placed in Library, See No. LT 5195 /15/11)
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(110) A copy of the Annual Accounts (Hindi and English versions) of the
Nagaland University, Lumami, for the year 2009-2010, together with
Audit Report thereon.
(111)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (110) above.
(Placed in Library, See No. LT 5196 /15/11)

(112) A copy of the All India Council for Technical Education (Grant of
Approvals for Technical Institutions) Regulations, 2010 (Hindi and English
versions) published in the Notification No. F. No. 37-3/Legal/ 2011 in Gazette of
India dated the 10™ December, 2010 under Section 24 of the All India Council for
Technical Education Act, 1987, together with a corrigendum thereto published in
Notification No. 37-3/Legal/AICTE/2011 dated 3™ June, 2011.
(113)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (112) above.

(Placed in Library, See No. LT 5197 /15/11)
MR. DEPUTY-SPEAKER: Item no. 7 — Shri Namo Narain Meena.
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): Sir, .....
DR. MURLI MANOHAR JOSHI (VARANASI): Sir, has he been permitted to lay
it on his behalf? Has the letter come from the hon. Minister, Shri Namo Narain

Meena?



07.09.2011 39

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): On behalf of Shri Namo Narain Meena, I beg to lay on
the Table a copy of the Notification No.85/2011-Customs (Hindi and English
versions) published in Gazette of India dated the 6™ September, 2011 together with
an explanatory memorandum seeking to supersede Notification No. 107/2008-
Customs, dated 6™ October, 2008 so as to continue exemption for specified goods
already covered under erstwhile Notification No. 107/2008-Customs, dated 6™
October, 2008 and to extend the exemption to some additional goods when
imported from Least Developed member-countries of SAARC under South Asian
Free Trade Agreement (SAFTA), subject to the fulfillment of Rules of Origin,
under Section 159 of the Customs Act, 1962.
(Placed in Library, See No. LT 5198 /15/11)
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.
PALANIMANICKAM): I beg to lay on the Table a copy of the Acquisition of
State Bank of India Commercial and International Bank Limited Order, 2011
(Hindi and English versions) published in the Notification No. G.S.R. 590(E) in
Gazette of India dated the 29™ July, 2011 issued under sub-section (2) of Section
35 of the State Bank of India Act, 1955.
(Placed in Library, See No. LT 5199 /15/11)
THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI D. NAPOLEON): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions):-
(1) Memorandum of Understanding between the National Scheduled
Castes Finance & Development Corporation and the Ministry of
Social Justice & Empowerment for the year 2011-2012.
(Placed in Library, See No. LT 5200 /15/11)
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(i1)) Memorandum of Understanding between the National Safai
Karamcharis Finance & Development Corporation and the Ministry

of Social Justice & Empowerment for the year 2011-2012.

(Placed in Library, See No. LT 5201/15/11)

(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the National Safai
Karamcharis Finance and Development Corporation, New Delhi, for
the year 2009-2010.

(i) Annual Report of the National Safai Karamcharis Finance and
Development Corporation, New Delhi, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 5202/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (SHRI MILIND DEORA): I beg to lay
on the Table:-
(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the ITI Limited and the Department of Telecommunications, Ministry of
Information Technology for the year 2011-2012.

(Placed in Library, See No. LT 5203 /15/11)
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(2) A copy each of the following Notifications (Hindi and English versions)
under Section 37 of the Telecom Regulatory Authority of India Act, 1997:-
(1) The Telecom Commercial Communications Customer Preference
(Fourth Amendment) Regulations, 2011 published in Notification No.
F. No. 305-17/2010-Qos in Gazette of India dated the 28" February,
2011.
(Placed in Library, See No. LT 5204 /15/11)

(i)  The Telecommunication Consumers Education and Protection Fund
(Amendment) Regulations, 2011 published in Notification No. F. No.
322-8/2010-CA in Gazette of India dated the 7™ March, 2011.

(Placed in Library, See No. LT 5205 /15/11)

(i11) The Telecom Commercial Communications Customer Preference
(Fifth Amendment) Regulations, 2011 published in Notification No. F.

No. 305-17/2010-Qos in Gazette of India dated the 18" March, 2011.
(Placed in Library, See No. LT 5206 /15/11)

(iv)  The Telecom Commercial Communications Customer Preference
(Amendment) Regulations, 2011 published in Notification No. F. No.
305-17/2010-Qos in Gazette of India dated the 14™ December, 2010
alongwith showing reasons for delay in laying the paper.

(v)  The Telecom Commercial Communications Customer Preference
(Second Amendment) Regulations, 2010 published in Notification No.
F. No. 305-17/2010-Qos in Gazette of India dated the 14™ December,
2010.

(Placed in Library, See No. LT 5207 /15/11)
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(vi)

(vii)

42

The Communications Customer Preference (Third Amendment)
Regulations, 2011 published in Notification No. F. No. 305-17/2010-
Qos in Gazette of India dated the 31* January, 2011 alongwith showing
reasons for delay in laying the paper.

(Placed in Library, See No. LT 5208 /15/11)

The Telecom Commercial Communications Customer Preference
Regulations, 2010 published in Notification No. F. No. 305-17/2010-
Qos in Gazette of India dated the 1% December, 2010 alongwith
showing reasons for delay in laying the paper.

(Placed in Library, See No. LT 5209 /15/11)
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12.33 hrs

MESSAGE FROM RAJYA SABHA
SECRETARY-GENERAL: Hon. Deputy-Speaker, Sir, I have to report the
following message received from the Secretary-General of Rajya Sabha:-

‘I am directed to inform the Lok Sabha that the Rajya Sabha at its
sitting held on Tuesday, the 6™ September, 2011 adopted the
following motion regarding filling up of the casual vacancies in the
Joint Committee to Examine Matters Relating to the Allocation and
Pricing of Telecom Licences and Spectrum :-

“That this House concurs in the recommendation of the Lok
Sabha that the Rajya Sabha do appoint two Members of Rajya
Sabha to the Joint Committee to Examine Matters Relating to
the Allocation and Pricing of Telecom Licences and
Spectrum in the vacancies caused by the resignation of
Shrimati Jayanthi Natarajan from the membership of the
Committee and the retirement of Shri Sitaram Yechury from
the membership of Rajya Sabha and communicate to Lok
Sabha the names of the Members so appointed by the Rajya
Sabha to the Joint Committee and resolves that Dr. E.M.
Sudarshana Natchiappan and Shri Sitaram Yechury be
appointed to the said Joint Committee to fill the vacancies.”’
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12.34 hrs
LEAVE OF ABSENCE FROM THE SITTINGS OF THE HOUSE

MR. DEPUTY-SPEAKER: The Committee on Absence of Members from the
Sittings of the House in their Fourth Report presented to the House on 6"
September, 2011 have recommended that leave of absence from the sittings of the
House be granted in respect of the following Members for the period mentioned

against each :-

1. Shri A. Raja 2.12.2010t0 13.12.2010
and
21.2.2011 to 25.3.2011
and
1.8.2011 to 14.8.2011

2. Shrimati Sonia Gandhi 1.8.2011 to 31.8.2011
3. Shri Gobind Chandra Naskar 1.8.2011 to 8.9.2011
4. Shri Suresh Kalmadi 1.8.2011 to 8.9.2011
Is it the pleasure of the House that leave as recommended by the
Committee be granted?
SEVERAL HON. MEMBERS: Yes.

MR. DEPUTY-SPEAKER: Leave and condonation of leave is granted. The

Members will be informed accordingly.
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12.34 V4 hrs.

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
Minutes

SHRI PRABODH PANDA (MIDNAPORE): Sir, I beg to lay on the Table the
Minutes (Hindi and English versions) of the Seventeenth to Twenty-first sittings
of the Committee on Private Member’s Bills and Resolutions held during the

current Session.

12.34 ' hrs.
COMMITTEE ON ABSENCE OF MEMBERS FROM THE SITTINGS OF
THE HOUSE
Minutes

ST, TR (TerTion): 7eled, § 5 RATWR, 2011 BT g3 U Bl qob] A Gl b JguiRAfd

et |y @1 <l 98 B HrIare] AR (BT JT SISl WXRRU) [HT ged IR &l g

12.34 3 hrs.

COMMITTEE ON WLEFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

14™ and 15™ Reports

SHRI BIREN SINGH ENGTI (AUTONOMOUS DISTT. ASSAM): Sir, I beg to
present the following Reports (Hindi and English versions) :-

(1)  Fourteenth Report of the Committee on the Welfare of Scheduled

Castes and Scheduled Tribes on the Ministry of Railways (Railway

Board) on Action taken by the Government on the recommendations

contained in their Sixth Report (Fifteenth Lok Sabha) on Reservation
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for and Employment of Scheduled Castes and Scheduled Tribes in
South Western Railway (SWR).

(2)  Fifteenth Report of the Committee on the Welfare of Scheduled Castes
and Scheduled Tribes on the Ministry of Heavy Industries and Public
Enterprises (Department of Heavy Industry) on Action Taken by the
Government on the recommendations contained in their Tenth Report
(Fifteenth Lok Sabha) on Reservation for and Employment of
Scheduled Castes and Scheduled Tribes in Bharat Heavy Electricals
Limited (BHEL).

12.35 hrs.

COMMITTEE ON EMPOWERMENT OF WOMEN
11th Report

SHRIMATI CHANDRESH KUMARI (JODHPUR): Sir, I beg to present the
Eleventh Report (Hindi and English versions) of the Committee on Empowerment
of Women on Action Taken by the Government on the recommendations

contained in their Fourth Report on the subject ‘Working Conditions of ASHAS’.E
12.35 % hrs.

PRESENTATION OF PETITION
SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, I beg to
present a petition signed by Shri P. Chakraborty and others regarding problems

concerning the Farakka Barrage and other related issues.


sahani
ld by E 
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12.36 hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 1%,
14“‘, 19“‘, 31% and 43™ Reports of Standing Committee on Personnal, Public
Grievances, Law and justice on Demands for Grants (2004-05), (2006-07),
(2007-08) and (2008-09) and (2010-11) respectively, pertaining to the Ministry

of Personnel, Public Grievances and Pensions”

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Sir, the Departmentally-
related Parliamentary Standing Committee on Personnel, Public Grievances, Law
and Justice had made 25 recommendations in its First Report on the Demands for
Grants (2004-05) of the Ministry of Personnel, Public Grievances and Pensions.
This hon. House has already been informed on 01.12.2010 that out of the above
25 recommendations, 23 recommendations had already been implemented and no
further action remains to be taken on them. In regard to the remaining 2
recommendations, Sir, with your permission, I lay one Statement on the Table of
the House which indicates the status as on 31.08.2011 on these recommendations.
Statement No.l indicates the position regarding these two recommendations
which are at various stages of implementation. The progress of the
implementation of the recommendations of the Committee is being closely
monitored by my Ministry.

Sir, with your kind permission I further state that the Committee had made
48 recommendations in its 14™ Report on the Demands for Grants (2006-07) of
the Ministry of Personnel, Public Grievances and Pensions. This hon. House has
been informed on 01.12.2010 that out of these, 46 recommendations had already
been implemented or no further action remained to be taken on them. Statement

No-II indicates the position regarding the two recommendations which are at

* Laid on the Table and also placed in Library See No. LT 5210/15/11.
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various stages of implementation. The progress of the implementation of the

recommendations of the Committee is being closely monitored by my Ministry.

Sir, with your kind permission, I further state that the Committee had
made 74 recommendations in its 19" Report on the Demands for Grants (2007-
08) of the Ministry of Personnel, Public Grievances and Pensions. The hon.
House has been informed on 01.12.2010 that out of these, 66 recommendations
had already been implemented or no further action remained to be taken on them.
As regards the remaining 8 recommendations, Sir, with your permission | lay two
Statements on the Table of the House which indicate the status as on 31.08.2011.
Statement-Ill indicates the position regarding 3 recommendations which have
since been implemented. Statement-IV lists the status of the remaining 5
recommendations which are still at various stages of implementation. The
progress of the implementation of the remaining recommendations of the

Committee is being closely monitored by my Ministry.

Sir, with your kind permission, I further state that the Committee had
made 48 recommendations in its 31% Report in Chapters III, IV & V on the
Action Taken Replies of the Government on the recommendations contained in
the 25™ Report on Demands for Grants (208-09) of the Ministry of Personnel,
Public Grievances and Pensions. Chapter-Ill of the 31% Report contains 11
recommendations. This hon. House has already been informed on 01.12.2010
that out of these above 11 recommendations, 10 recommendations had already
been implemented and no further action remains to be taken on them. The
remaining 1 recommendation at Statement-V has since been implemented and no
further action remains to be taken on it. Chapter- IV of the 31* Report contains
36 recommendations. This hon. House has already been informed on 01.12.2010
that out of 36 recommendations, 33 had already been implemented and no further

action remains to be taken on them. As regards the remaining 3
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recommendations, Sir, with your permission, I lay one Statement-VI which

indicates their status as on 31.08.2011.

Sir, with your kind permission 1 further state that the Committee had made
18 recommendations in chapters III and IV of 43™ Report on the Action Taken
Replies of Demands for Grants (2010-11) on the Ministry of Personnel, Public
Grievances and Pensions. This hon. House has been informed in the Action Taken
Notes furnished on 02.02.2011 that out of these 18 recommendations, 8
recommendations have already been implemented and no further action remains
to be taken on them. Statement-VII lists the status of the remaining 10
recommendations which are at various stages of implementation. The progress of
the implementation of the remaining recommendations of the Committee is being

closely monitored by my Ministry.

12.36 2 hrs

STATEMENT CORRECTING REPLY TO UNSTARRED QUESTION NO.

636, DATED 03.08.2011 REGARDING ESTABLISHMENT OF NUCLEAR

PLANTS ALONGWITH REASONS FOR DELAY *

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,

PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE

IN THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY):

Sir, reply to part (a) to (c¢) of the un-starred question no. 636 regarding

"Establishment of Nuclear Plants" may be read as under:

"(a) & (b) Yes, Sir. Light Water Reactors (LWRs) of 1000 MW and higher
capacity are planned to be set up in technical cooperation with the
Russian Federation, France and the USA. The LWRs to be set up in

technical cooperation with these countries are Generation III+

" Laid on the Table and also placed in Library, See No. LT 5211/15/11.
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reactors with state of the art, advanced safety features. The

Government has accorded 'in principle' approval of sites and

earmarked the site for each of the technology. The details in respect

of sites, technologies and plans to set up reactors in the first phase

are as under:

Location and Technology To be set up in| Capacity

State cooperation with| (First phase)
in MW

* Kudankulam,| Voda-Vodyanoi- Russian 2x1000

Tamilnadu Energetichesky Federation

(KKNPP 3&4) | Reactors (WER)

Jaitapur, European Pressurised France 2x1650

Maharashtra Reactors (EPR)

Kovvada, Economic Simplified USA 2x1300

Andhra Boiling Water Reactors

Pradesh (ESBWR)

Chhaya Mithi | Advanced Passive 1000 USA 2x1100

Vlrdi, Gujarat | (AP1000)

Haripur, West | Voda-Vodyanoi- Russian 2x1000

Bengal Energetichesky Federation

Reactors (WER)

commissioning.

50

* Two units of 1000 MW each (KKNPP Units 1 & 2) are at advanced stage of

For supply of natural uranium concentrates, fabricated pellets and

enriched uranium pellets contracts have been signed with the suppliers

from France, Russia and Kazakhstan.
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() Discussions with the companies, Atomstroyexport of Russian Federation,
Areva of France and Westinghouse Electric Company (WEC) and GE
Hitachi Nuclear Energy (GEH) of USA to arrive at detailed project
proposals are in progress. The negotiations on Techno Commercial Offers
(TCO) in respect of Kudankulam 3&4 and Jaitapur 1&2 are at an
advanced stage. Discussions are in progress with WEC and GEH in

respect of reactors to be set up in technical cooperation with the USA."

The correcting Statement has been necessitated due to inadvertent error caused
during making copies of the answer of Unstarred Question no. 636 dated 3™

August, 2011.

Reasons for Delay: The correcting reply could not be carried out within seven

days as the error was noticed LATER.

The error is regretted.
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12.36 3% hrs.
STATEMENT BY MINISTERS-Contd.

(ii)Status of implementation of the recommendations contained in the 39th to
42" Reports of Standing Committee on Health and Family Welfare on
Demands for Grants(2010-11), pertaining to the Departments of Health and
Family Welfare, AYUSH, Health Research and AIDS Control respectively,
Ministry of Health and Family Welfare”

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SUDIP BANDYOPADHYAY): Mr. Deputy-Speaker, Sir, in
pursuance of Direction 73A of Directions by the Speaker, Lok Sabha, I wish to
inform the House the status of implementation, indicated in the Statement being
laid on the Table of the House, of various recommendations contained in the 39
to 42™ Reports of the Departmentally-related Parliamentary Standing Committee
on Health and Family Welfare on the Demands for Grants for the year 2010-11 in
respect of Department of Health and Family Welfare, Department of AYUSH,
Department of Health Research and Department of AIDS Control respectively.

" Laid on the Table also placed in Library, See No. LT 5212/15/11.
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12.37 hrs.

(i) LAND ACQUISITION REHABILITATION AND RESETTLEMENT
BILL, 2011

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
DRINKING WATER AND SANITATION (SHRI JAIRAM RAMESH): Mr.
Deputy-Speaker, Sir, I beg to move for leave to introduce a Bill to ensure a
humane, participatory, informed, consultative and transparent process for land
acquisition for industrialization, development of essential infrastructure facilities
and urbanization with the least disturbance to the owners of the land and other
affected families and provide just and fair compensation to the affected families
whose land has been acquired or proposed to be acquired or are affected by such
acquisition and make adequate provisions for such affected persons for their
rehabilitation and resettlement and for ensuring that the cumulative outcome of
compulsory acquisition should be that affected persons become partners in
development leading to an improvement in their post acquisition social and
economic status and for matters connected therewith or incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to ensure a humane,
participatory, informed, consultative and transparent process for land
acquisition for industrialization, development of essential
infrastructure facilities and urbanization with the least disturbance to
the owners of the land and other affected families and provide just
and fair compensation to the affected families whose land has been
acquired or proposed to be acquired or are affected by such
acquisition and make adequate provisions for such affected persons
for their rehabilitation and resettlement and for ensuring that the
cumulative outcome of compulsory acquisition should be that
affected persons become partners in development leading to an
improvement in their post acquisition social and economic status and
for matters connected therewith or incidental thereto.”

The motion was adopted.
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SHRI JAIRAM RAMESH: Sir, I introduce the Bill.

54
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12.38 hrs.

(ii) NUCLEAR SAFETY REGULATORY AUTHORITY BILL, 2011
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Mr. Deputy-Speaker,
Sir, I beg to move for leave to introduce a Bill to establish an Authority and such
other regulatory bodies for regulation of radiation safety or nuclear safety and
achieving highest standards of such safety based on scientific approach, operating
experience and best practices followed by nuclear industry and to ensure that the
use of radiation and atomic energy in all its applications in safe for the health of
the radiation workers, members of the public and the environment and also to
establish a Council of Nuclear Safety to oversee and review the policies relating to
radiation safety and nuclear safety and to provide for matters connected therewith
or incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to establish an Authority
and such other regulatory bodies for regulation of radiation safety or
nuclear safety and achieving highest standards of such safety based
on scientific approach, operating experience and best practices
followed by nuclear industry and to ensure that the use of radiation
and atomic energy in all its applications in safe for the health of the
radiation workers, members of the public and the environment and
also to establish a Council of Nuclear Safety to oversee and review
the policies relating to radiation safety and nuclear safety and to
provide for matters connected therewith or incidental thereto.”

The motion was adopted.

SHRI V. NARAYANASAMY: Sir, I introduce the Bill.
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12.39 hrs.

MATTERS UNDER RULE 377 *
MR. DEPUTY-SPEAKER: Hon. Members, the matters under Rule 377 shall be
laid on the Table of the House. The Members who have been permitted to raise
matters under Rule 377 today and are desirous of laying them may personally
handover slips at the Table of the House immediately. Only those matters shall be

treated as laid for which slips have been received at the Table. The rest will be

treated as lapsed.E

* Treated as laid on the Table.


Suresh
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(i) Need to run a DMU train between Merta Road Railway Station and Merta

City in Rajsamand Parliamentary Constituency, Rajasthan

it Mutet RiE I ([oEE) @0 IO & WY A9 & oA & 3Rl 3T dTel
SIR-UITEHT Yefd & i Fedl s Sige v Asar el & i fad ool 9w A X a9
FETferd @1 O &1 gl I8 Nl 99 WAl Al SR R JIIYR-SIEYR Yed AR W Farerd 8
arell Sl @ SIMANTHT & WHT B AR Sl S A Hedl RS & Hed AT DA drel AT
@ G & fau g @ Wi oAl A6 Sa v 99 7 U & R 21 o swH Al &
AP 91q B & 37c: TS AT H 9 Xel AN UR AT DR dTed ANl ARG Afeetrali
1 fae sRyfaen &1 AT ST vsdT B

31T X1 STRIY & fh SRR Xel A WR Xl 99 & WRIM W AP (el arel $1.ga.Y,
BT Aarer JARad 6 S o1 HaT B
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(ii)Need to check the sale of substandard seeds in the country
M souw g (@e): <@ A 9 sl gR1 S=d 6y o 2 &Sl # 9 fefae &
AT MY 3 §| BIIADPR BT SHH § IAeT BH T o1d 96 &l g s e <1 &
HIABRI D &l Td fIeqrg W IR PSR & &l 2

ARG fHaM FHOR e R & Fad fedl ff vda @1 IeaR &)1 & g
HISAE A A 191 ISP DI FIRIT B UM 2| TR G G BT AP0 (S ARG g
BIT & A fhd &1 99 91 & el 8 &1 §19 BT 21 T & § Bl & Y Hriddl o
ol & AR & qed Sad W H YW AT Afd (HN) IR D1 genRafd o
I BRAT TAT I2I 59 THR Bl S & 95 39 [ellae & Wl BT ¢ B B oI T
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arfafiqarstt & ax # ar e 2l
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# firdmae & &1 BT M § & T
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(iii)Need to run Rajyarani Express between Nilambur Road and
Thiruvananthapuram in Kerala

SHRI M.I. SHANAVAS (WAYANAD): The Nilambur Road-
Thiruvananthapuram Link Rajyarani Express was announced in the Railway
Budget for 2011-2012 owing to the huge demand from the people of Malappuram
and Wayanad districts in Kerala as they do not have adequate direct train
connectivity to the state capital Thiruvananthapuram. Despite being numbered as
No. 16349/16350 and included in the Southern Zone Time Table 2011, which was
released on 1% July 2011, the formal announcement of the inaugural run of this
much awaited service is yet to be made . The people of Wayanad and Malappuram
suffer from lack of basic transport facilities and the delay in commencing the
Rajyarani train service will add to the woes of the people hoping to experience
better transport facilities with quicker connectivity to the capital city.

Rajayarani Express services in other routes like Mysore-Bangalore,
Sawantwadi-Dadar have started operations in July itself and Rajya Rani Express
between Nilambur Road and Thiruvananthapuram is still waiting a formal
inaugural run. As this service is a ‘Link Express’ which required only 14 to 16
coaches (both ways), this can be easily run before Ramzan/Onam holidays. I
would urge the Government to take all necessary steps so that the Nilambur Road-
Thiruvananthapuram Link Rajyarani Express can commence its operations from

this forthcoming Ramzan/Onam holidays in the interest of the public.
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(iv)Need to make the ‘Rail Info on SMS’ service of Indian Railways toll free

SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): [ wish to
bring to the notice of this august House that the India railways have recently
started an SMS service “Rail Info on SMS”. The service would enable a passenger
to know the PNR status, current train-running position, accommodation
availability and fare enquiry. For this purpose, a passenger needs to send a SMS
regarding the queries to 139 or 54959 and the information would be provided
within minutes. It is a praiseworthy effort of the India Railways.

However, the SMS service is not a free service because the passenger is
being charged Rs. 3/- per message with all private operators and the state operator
MTNL charging Rs. 1/- for the same. With the advent of technology usage, every
passenger is depending on mobile phones and SMS services. Generally, an
anxious passenger will send a number of SMS to know his PNR status before he
departs from his home and every time he has to pay from his pocket an exorbitant
rate of Rs. 3/- per SMS. By way of this service, the Indian Railways might be
earning handsome revenue. Instead of providing a toll free SMS service to its
esteemed customers or with a nominal charge, the India Railways are charging at
an exorbitant rate.

I urge upon the Government to review the policy and to make available the

SMS service at an affordable rate to the passengers.
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(v) Need to open a polyclinic at Vizianagaram district in Andhra Pradesh

under Ex-servicemen Contributory Health Scheme
SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Ex-service
men have strived hard, day and night, for protecting our country. A scheme known
as “Ex-servicemen Contributory Health Scheme” has been introduced for the
benefit of the ex-servicemen. In the year 2003, as a part of this health scheme, 227
Polyclinics have been set up by the Union Government in the areas where there is
a minimum of 2500 ex-servicemen population.

But, such polyclinics were not established in Vizianagaram and Srikakulam
districts, which fall under my Parliamentary Constituency. Therefore, ex-
servicemen in these districts were forced to go to nearby Visakhapatnam for
medical aid. In Vizianagaram district, there are about 3000 ex-servicemen and in
the neighbouring district of Srikakulam there are 5000
ex-servicemen. The ex-servicemen and their aging widows are facing difficulties
and inconveniences in going around the Government hospitals for health care.

In the polyclinics run by defence wings, there are facilities like X-ray unit,
E.C.G., Ultra sound scan, Lab Auto-Analyzer, Dental equipment, Physiotherapy
unit etc.

Since ex-servicemen in a large number are living in Vizianagaram and
Srikakulam districts, there is an urgent need to sanction a polyclinic at
Vizianagaram, which covers four Parliamentary Constituencies for the benefit of
the ex-servicemen and their families who need immediate medical aid in their
advanced age.

I request the Government to start a polyclinic under E.C.H.S, immediately

at Vizianagaram for ex-servicemen.
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(vi) Need to take steps for construction of Angamali-Sabari
railway line in Kerala

SHRI P.T. THOMAS (IDUKKI): I request the Government to take immediate
measures for the speedy completion of Angamali-Sabari railway line in Kerala.
Though the line was proposed 20 years back but the works on this line could not
get progress. Millions of pilgrims who visit Sabarimala will be benefitted with the
completion of this line. The land acquisition for the proposed line has not been
completed. Sabari railway line will connect 5 more municipalities and 11 more
small towns of Kerala State. This project will help lakhs of people in Idukki
Parliament Constituency which does not have a railway line. I may humbly
request the Government to go ahead with the speedy completion of land

acquisition in consultation with the State Government.
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(vii)Need to provide additional funds under Multi-sectoral District
Development Plans for Minority Concentration areas of Barabanki

Parliamentary Constituency, Uttar Pradesh
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(viii) Need to take steps to prevent closure of branches of private insurance
companies in the country particularly in Kerala

SHRI ANTO ANTONY (PATHANAMATHITTA): Private insurance companies
are closing their branches unexpectedly. One of such companies has closed down
10 branches in Kerala during the last three years. The company has also sacked
484 sales managers, 859 agents during this period. The Company collected Rs.
75,19,80,175/- as premium. Due to the declined customer services, 72 per cent of
the collected premium amount will accrue to the Company. At the same time, the
customers will lose their full amount on the pretext of discontinuing premium
remittance before the minimum lock-in period. Staff and agents have not been
granted the requisite benefits. For these reasons, policy-holders, staff and agents of
this company are in agony. Therefore, I request the Government to kindly order an
inquiry into this issue and take proper action in this regard. I also request the

Government to take urgent measures for preventing such incidents in future.
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(ix)Need to provide funds for payment of wages to workers under Mahatma
Gandhi National Rural Employment Guarantee Scheme in Balaghat and

Seoni districts in Madhya Pradesh
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AR 1 YA IR 32 2

3fYa A AT e JE S AN © fF dia S A R S9! g B
SR ASIR] Bt AGgY H §Y fdeid # St 1Al & Rl bRarg &1 SiY Ud qrarre,
et e # 7 @t R qebre ge B S |
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(x)Need to abolish the custom duty on ship-breaking industry
A TS T (VRN : ORI ARBR - bs ARBR I IR-GR TAER IRD 3T

Rra 9fd g FHed S A 5 IfRd ¥ T FA B AT B 7 O S IRBR A 791 IR
& 21 TR U5 WREHR T SWER AW H WIS |ied ORI AR &% &1 &
WHR F TRy o 2

T H B WPR A JIRY BRI g [ SWIad AFel § YT ATADT BN Ud HecH
SIS BT HH BN
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(xi)Need to give ownership of agricultural land to farmers in Jabalpur

Cantonment area, Madhya Pradesh

At e R (FeaqR)  SeaR RIT deric aF & A fara &1 | ant § o 4f ®
P B B AT T &1 T8l 1924 P DHe Yae WAl AHR B Yl & w97 1930 A
SN BT 3R a1 el garmao & Ml &t S s1fefed &) By yH & 15 9919 e
fd M fhg P D1 A YA HI-fAhy HA Jor FRAT @ &1 AfRHR At o1l 1945 H

(e al

TIHR & T R & AfBR Bax vee i affy ) A M| 1973 § AR IRA
A U Sed WRIG AHRAT BT <M 7 o (e § Hiy i &1 Afe gfesor 4
SUANT grr| 39 RUIC &1 AR &M FATG o BN Y Sl & TAIBRI DR (BT
B I ATHR § A &I IR AUHIA H [HIYH F FHEl ATHN SR & (a8 R
Tt fFarl &1 deE@d HR SFIA AR &R off M1 AR Y 4fF e ff doR TS B
T4 # AR BT &5 H AL Y3 A Bl S bR [Bar B HiY g S arfee & S
ga! 2l T8 IR SR dede a3 § W 99 9ol 21 A /W feae srgfua wifq,
I Seonfa @ fsst @ & €1 3/ A WRER F I8 © 6 31 W9 feami & foa 4
WS FAY g fHar S qen sy gy o1 mfeerr gw S s
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(xii)Need to promote the use of Hindi in official work

# et T1ea (Fer): <X H MO & GHI UP Ahed foran 17 o 6 smrel 15 81 & iR
RIS Bl H SUSH BT ST Q& TRE W da B AT S| S aTe Ior|TT JAfafam
AT AT 3R I AT B A Pbs I 3R U TR T G red ol I
qul W W E 8 91 %8l ] # WRDR W AL AUE Bl g (b o b A= q3rerdl @ drafed
H 39 AfITIT BT ura el 3T H Hxrr ol § Af darerdl WA UeTEEHAT Bl

8 HATe™, &l HAverd, fa< WAy, faow wATer™, wiffies HATe™, WA WM, BT
HATTA 3R A Aleh AT AN B &4 H 81 %6 SR YA A 7 BIA1 are< gl
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(xiii)Need to create a tourist circuit connecting Sita Samahit Sthal Sitamarhi
in Bhadohi Parliamentary Constituency, Uttar Pradesh with Varanasi and

Allahabad to increase the inflow of tourists in Eastern Uttar Pradesh

N MeET v (WR): # it Aeagt de 7Ew & vy W A wied @5 S
DI JATHIG BHRAT dT8dl &) Held], AR A& & Waleoll [ AR Y& & Heg
DI TR ATl MR gififs Ve T ot 9 Sl 21 <w vd faew 4 yfqay F8i
ARGl B WRAT W W AW € | yarae § gded Bl geldl o 91 HalEl dih |qHl &5 H
Rra A |AIfed wd AIdmel @ e, w3, reiEd JEnE, AEREA S giie,
GRIOTH, VfABRI® RRIcll ®l SISdHR Uh BRISR 91T o) o I8f wied el &1 da1dl
frerT a8 BRI Al BT Aoh, IR & R el FER IRl &1 [JH B8R iR SR
IR A IR U 3T BN & 91§ gardd # ST drel geiRi faceft wded 9 fageht g
A 3 Brft ofR Brefie Sei, TR |y Sl don s Fffq awgell &1 R el
;T AR I el BT e & d91h) hRIeR a1 S|
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(xiv)Need to provide adequate quantity of urea and ammonium sulphate

fertilizers to farmers in Bihar

A ey THE wEd (TSR TR): f9ER § gRar vd sEif wote @ie @ IR S '
STe BRY 48R & Bl & A B8R 7491 831 &l fI8R &1 ol QR al o areid
gOIR Hifeer < gRAT @ie & W& Sk ©

AR 3R I webhe fIgR &1 favrd <1 qui & <1 48 ) faan 7 g, Sfafd 9w
YT U4 90 §UTS B IHINIH Hebe Wie Fafid wu A f&ar o 1 gl AR & fhami @
SHIFIH Wethe Ia Q1 TSI HIMHR AT B el I8 &, Sl WG H J Il ¢

3 # ARG WDR A AN Hxal g b fhami & fodl @ & 4 w@d gy 9y fd8r
DI JRAT T4 IFIRH AT Idvb WG DI MARHAT D ATAR AH A DI DHRATS B
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(xv) Need to open offices of Assistant Labour Commissioner and EPFO at

Villupuram in Tamil Nadu or Puducherry

SHRI M. ANANDAN (VILUPPURAM): In my constituency the following
Central Government establishments are located:

(1) Railway Offices;

(1)  Granite Mines and Stones Quarries;

(ii1))  FCI Depots

(iv)  Banks and Insurance establishments;

(v)  National Highways Authority of India.

In the adjacent district of Cuddalore major Public Sector Undertaking of
Neyveli Lignite Corporation of India Ltd., employing around 25,000 workforce.
There are other major companies like M/s Nagarjuna Oil Refinery that are also
coming up in Cuddalore. Cuddalore is one of the important ports and thousands of
labourers are employed in the region.

Besides, Puducherry the Union territory is adjacent to my Constituency,
where lot of PSUs like ONGC, GAIL, Banks, Insurance, Telecom Industries, FCI
and CWC Depots are located.

For redressal of grievances, workers/Trade Unions employees in the above
industries have to go to Chennai Regional Labour Commissioner’s Office after
travelling 100 to 150 KMs distance. Therefore, I request you to please relocate one
of Assistant Labour Commissioner’s Office at Villupuram or Puducherry and one
PF Commissioner Office at Villupuram or Neyveli urgently to address the needs

of labourers working in the region.
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(xvi)Need to widen the bridges and repair roads in Chhapra and
Muzaffarpur in Bihar
ST, Ygaw gae [ (dermett): fIBR 0 & UH.UE. 102 BT A TR DI RART TR
3R 9 S IOMRT & AT H a1 &l BT Il Hbivl R SIvRi 8 & SR I o
S BN Bl P D GSh b BRI U o | A& WRE 8l W 2

31 UE © % 39 AoME & AT H IR A4 A DSl ol 9, 3 Bl 3R 1/
Uell & WM W ISl Jl g9, B 3R R & W B Fsbi ol qL.ALA. F$d 9
3R T Fl TSh B BRI DI GO BRI 8 ATARD BIRATg Dl Y |
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(xvii)Need to provide stoppage of Sainagar-Shirdi-Howrah Express (Train
nos. 12573/12574) and Lokmanya Tilak (T) — Kamakhya Karmabhoomi
Express (Train Nos. 15611/15612) at Chakradharpur Railway Station in
Jharkhand

M AY @t (Rm): o & 12573/12574 WRTR-RRS-SES] Ty« el
15611/15612 A faad (&)- arerdl dmra HHqff UaRNYE JU-Sr8d g+l |
THERYR T BIHR ORI §| THERYR ¥ Hedd Bl T &, A &l Dleal TS b
AT TSI BT ehead vad I &l

Ia gl BT B8R THERYR WA W A8l f&ar M Bl

YT TR BeY @ 16 Udh a¥ @1 e Y 3@y | S AR W AT
oAl BT AN 45 8, R IHeRR &5 & A1 B H1H! B 2 @l gl

IR Al BT TERT IhERYR e WR by S A AT D1 B! Gidem arfl | are
B NAd BT W A BT ATET G B &I H A g o AT 12573/12574 AT oA

HET 15611/15612 BT TERd THERYR Yeld LI W faar S|
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12.40 hrs
STATEMENT BY MINISTERS —Contd.
(iii) Bomb blast near Delhi High Court
THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Mr.
Deputy Speaker, Sir, it is with profound sorrow and regret that I inform the House
of a bomb blast that took place this morning in Delhi.

At about 10.14 a.m., a high intensity blast occurred between Gate No. 4 and
Gate No.5 of the Delhi High Court. There is a Reception Centre between the two
Gates where passes are issued. The bomb blast took place just outside the
Reception Centre. It is suspected that the bomb was placed in a briefcase.

According to last reports, 9 people have died and 47 have been injured.
Most of the injured have been removed to Dr. RML Hospital. Some have been
removed to AIIMS and other nearby hospitals. Some of the injured have suffered
serious injuries. A few others with minor injuries are being treated at the
dispensary of the High Court.

The scene of the incident was cordoned off immediately. Ambulances
reached the scene and removed the injured within 20 minutes.

A CFSL team is at the place of the incident. Teams from the NIA and NSG
are also at the place of the incident. A post blast investigation team of the Delhi
Police is also carrying out investigations.

Delhi is a target of terrorist groups. When Parliament is in Session and
during certain other times of the year, Delhi is placed on high alert. Intelligence
agencies constantly share intelligence inputs with Delhi Police. Intelligence
pertaining to threats emanating from certain groups was shared with Delhi Police
in July, 2011. At this stage, it is not possible to identify the Group that caused the
bomb blast today.

In the last few years, several measures have been taken to strengthen Delhi
Police. Despite the capacity that has been built and despite Delhi Police remaining

on high alert, the tragic incident occurred today.
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The objective of terrorist groups is to strike fear and to destabilize the
country. We are clear in our mind that there is no cause that will justify terrorist
acts. Government unequivocally condemns the terrorist attack that took place
today. The investigation of the case will be entrusted to the NIA.

On behalf of the Government, I offer my sincere condolences to the
families of those who lost their lives. I offer my sympathies to those who have
been injured and I assure the House that we will extend the best medical treatment
to the injured.

At this point of time, I appeal to the House and to the people of the country
that we must remain resolute and united. We must not show any vacillation. We
shall never be intimidated by terrorist groups. We are determined to track down

the perpetrators of this horrific crime and bring them to justice.
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$it ol HoT srrsanft (MHTR): Iuede FEey, JIoEHl el W HHe & gal ee 9
YR B! "l 8l WY, f:dcs 89 |9 5! e B © 3fR (UeT B © b ARbR 7 e
P I smearad fear 7 6 9 <frenfoefie ffts goiRil &1 Swam oxe sroRifertt &1 @rs
HepTel?l SR W BrRIArS! X, I8 SR g3 8|

JUTEET HEIGY, AT WA W | 8 W S AT H 98d g © fb WA Bl [SET |
H g9 UHR B Hedl R I g3 ¢ 3R Fifvad w7 & favawR & fofg a8 Aewqf 9 & & R
H TH IR R B I9GH § g9 THR ST MHA0 ganl 2| 78 San g 6 swar foat
AAT H 39 9 A GEY B, 9/11 & 9 I I W BN dTel §, I arenl 11 IR B 39
AT & §F ATl IX BRI § T8 ST g, offhd 8 IR 31 UHR DI A9 ATddbdradl & s
REN ¥ &t g, 98 R forg SR fomar ) 9 2

JUTEIET HEIGY, A1 GITd BN b 9 =1 Bl &ae H @ e, o =l Al &l gy
8% © 3R B A1 & b 47 AN 919 8 &, S Al $B TR W ¥ "R §l S ufd
FEHI 3R 79 &1 Wb Tdhe B & (Y q01 FI-1e A & 59 Ghed DI, & &4 37
ISR Bl Wi e, S ofed BT SEH IRT <9 THAd 8, 59 91d Bl Jbhc B B
T SR a1TST 89 WA B BRIATE $ud die WM DY dl Sfed gl
SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, today a

tragedy has taken place in the morning at 10.15. The Home Minister has just given
a statement and he has assured the House that all steps will be taken to track down,
to apprehend and to take action against the terrorists who are responsible for this
dastardly action.

Within a period of four months, two incidents have taken place at the same
place and Delhi has become a soft target of the terrorists. Today is not the time for
criticism. Entire nation is united to fight against the terrorism and terrorist

activities. Terrorists have no religion. S7&1 ®1S & & €, BIS 7oled 8l 3, Al ThIC

BIhx BHDI Sd Jbrdal &l ol We have to face the challenge unitedly. Entire
nation is united because they are out to destabilize our nation; they are out to
divide our nation. So, there is a need for united action. We sincerely hope that

every step will be taken to contain and curb the terrorist activities which are taking
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place in our country. We convey our heartfelt condolences to the families who
have been killed. We also hope that those who have been injured, they will
recover. There are some persons who are seriously injured and casualties may
increase. So, we convey our condolences. We should take a pledge to fight against
terrorism which is causing hardship. They are out to divide our country.
3t oA Rig area (H9gR): U Heled, AT Sl Adbaledl & gRI Al gl ©, d8
R T H Y 3R & AFaar & foy iR &R 980 g@e g Bl o9 I8 9wy T8 €, 9¥ea
3mard S 7 & FEl €, B 99 AR fAadme, Uh B Addharadl Bl &Hi @i fhar o,
DT Hhed ol 8 3R o W gob 2| e I8 2 b ol rrearh wrge 7 garn o {6 g
AT B dTel €, I8 TR foy S foman @t 91a 20 g9a 918 wiferamic & fide e 9%
B AT | S, O SR 99 @Y MY e €S9 W & R el 8 g B

TRBR T AR T 8, TRPR ggel | Meardd il & g, ST [ a8 < B
ST @1, QX < @ AN B, IR e BT eI § <1 Y a1 Bl I8 ol € b gw S
3Mcpariadi ® RIe® Bl PHRATS Tol B UK &l 84 R qevE drsd & b I8 el 9
TE 21 #9 Ugel & Jag FE o1 fF MdFaral oM €, B B, 9 B ISR S H WA ©
3R " &b R gl W O € I §9 W WHRAT 4 ARBR DI, 8 A3 Sl bl Aqree
Y 3R < BT g1 W A S wel @nfiai &, diih 399 S8l 89 AN F8d B Fahd
%‘T&’Waﬁlg

SUTEnel HElGd, 89 dTed & fp et enft 9 Hid & gat € a1 et gera iR €
TR & A1 &, F®! BT SATeT @R 8, I8 A bEl 2 b bt ik aafed o did =
B 39 d9d WRGR Wed § SHd! e Ferdr & fv e I SIeT 4eg BRe Bl SRR
G | A€ I IRAR & foly iR S gt @t & oy A BFftl $8 T $5 WRaR
D WH A T oy AHd ot weg, fw Aeg A1 W R FHd B, 98 B TE IR I T,
Ig HYAT BN, IS HIAT ARV SO0 SAIRTAT Bl BH A HH Udh faear 8 fb gart
WHR AR T ff 39 Amcl § 76 g@ # W g1 SR I gE! BN, 9D A1 Big
geieAT 8fl, 1 89 S |1 I, AE S < DI Oal A [ATard Ga1 HRAT T |

ey, o9 A1 JAdddriedl §RI oAl 8kl & AT 4 BRI Bxd &, 89l B © o U
Ry o 1 qX1 < AP B gfe W @1 51 I§ TR A0 §1 H e b 3R el el §
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& 78 4 81 TNl e Ry ot @1 o @t gf|e & <@ S g, # AW @ o =@ g,
qT I UG WA | 39 ke 9 U faRy @ a1 fa9iy & &l a9 atel ol W) &)
3IHaTEl TSl & qG Ah BT F & oy 98 Wk (R 21 ... (aer) U SRR
BM T 3R 8 @ 5l I 9d # VA & 8 PE @ gl ... (FAUM) 3W W T8 & @
...(c7agm) swafey &9 @Ted € 6 I SRR ofeawd @il ... (7aem)

IUTEAE HESH : HUAT FATK BN
A IR AT |

% YRE Tq1Ea (AMAYRY): IUTHE HEIGY, IMSAT i |, Y8 WA S A, Fargd {8 o 7 R
RIS AT St A S A FHE E, IT QA B oeRd T8l 21 s W gt @ v 8 A
3T UTEl B TP H I 8R e A1 g1 Y8 HIA S | b pel © b A "eAsh A
BH AT 3R I8 Q¥ [ WY BHd W ged T8l <, Joblaer dil o & | <1 srreie
g 99 foT @ &4 Ul 9 ISl 1 braell B BT HM bed I &1 A ofd d R FE
AT B b AT U fhelicR g) I8 el g3 ¢ SR ARl |aerl & a6 Wi gl g8 |
T8 HA S, 39 Wad H 984 AWl AN | H-HH MIPBT I® SRR gl o A1fey| a8a
A Ao ST Fardt S wadt € 6 gEH 9 I 9 Faem| e @ 9d deal g 6
ST # 987 T Fava, o d § ff fwd|l I IBE 9T A & A B ST B B B,
AT, ¥ Y BEAR & FIfPp ga99 | I8 8N T T8 B 3R AHIg Bl g1 Vel W S
A B 8, g8 S de¥ € 3R el € A Rieh AT € Sl NS WeR § Wahd &l I e
WS 98T W AN B AR W 2l 3MUS! Yo FRe @R <@ 8 # S9! srara T T8l
FRAT | B3 IR DIs U YCHE H of O W@ § A AEH RT B, AfhT Al ST 3,
FHIS 8, ST BART SRR 9 Ald W SRR 81 iyl X G9s 9 @i Al 8, Sl I8
W%Wﬁﬁﬁiﬁﬁ—tﬁﬁﬁaﬁmﬁ*?a

T fardft TRE & W HEH ISW| B AU H AN FH @S T iR 7w 7w ot @ B
TR 39 e § ®E U SrWdl FT € S o & wEe @ E1 Q9 A | e @
g BN A1 IS Hedl fb BH 31T Bl 9gd Hee DR |hd ol 3frSartll Sff §gd AR wdl g
IB S 99 g A ¥ R § B e T8 Ah @ 2
I WESH ¢ HUAT FEY B
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N IR AT : g AN ¢l § AH! ArEd g S/ G Al B S T § AR Th q| AR
B A1RY b 3ol 3T B TR® A ST &1 afed I & A Hdad] SMY| I8 87 AN Dbl
He 21 3T FET H $H 1Al Bl WA HIFVY 3R Ahed QAT B 89 AN 39 & A o
Bl SIS DI D dTcd & ©, AAA ATl T8l &, ST JhEoAT el gIarg|

IUTAS HEIGT : & I AT Bl SE@d §U H F&d Bl BRIl bl fodid 8 Riawr, 2011,

11.00 & T I BT g

12.56 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, September 8, 2011/Bhadra 16, 1933 (Saka).
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